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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY

(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF JANUARY 2019
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MAIN CIVIL CASES
1 |WP 215 4 4 2 25 27 192
2 WA 476 67 2 69 71 71 474
3 jwpC 4448 360 9 1 370 310 310 4508
4 'WPL 953 16 2 18 18 18 953
5 IWPS 11053 725 11 736 2 835 837 10952
6 \WPT 403 8 1 9 23 23 389
7 (WPCR 1048 56 56 74 74 1030
8 |WPPIL 62 5 5 10 10 87
9 (WP 227 1074 85 1 86 4 153 157 1003
10 {WPHC 3 1 1 1 1 3
A JTOTAL (1 to 10) 19735 1323 30 1 1354 8 0 1520 1528 19561
1 |FA 2521 56 g 65 a3 83 2903
2 'FAM 649 34 4 38 15 15 672
3 [SA 6155 103 1 104 3 170 173 6086
4 {MA 285 12 4 16 2 11 13 288
5 [MAC 6721 275 4 1 280 188 188 6813
6 |CR 248 14 14 10 10 252
7 |MCC 392 97 2 1 100 119 119 373
8 |COMP APPEAL 4 0 0 4
9 JCOMP PET 18 0 0 18
10{EP 5 2 2 1 1 6
11 1TPC 40 14 14 6 6 48
12 |CONC 1 0 i 1 0
13 [CONT 743 100 100 1 88 8% 754
14 UTR 3 0 0 3
15 ITA 4 0 0 4
16 |CEA Q 0 0 0
17 |CER 0 0 0 0
18 |ARBA 120 7 7 4 4 123
19 |ARBAP 2 1 1 0 3
20 |ARBR 23 4 4 3 3 24
21 |TAXC 165 8 8 4 4 169
22 |REVP 196 24 24 27 27 193
B !TOTAL (1 to 22) 18695 751 24 2 77 6 0 730 736 18736
TOTAL {A+B) 38430 2074 54 ] 2131 14 0 2250 2264 38297
MAIN CRIMINAL CASES
1 [CRREF 4 0 0 4
2 |CRA 13848 204 204 1 165 166 13886
3 |CRR 5046 178 5 183 2 257 259 4970
4 |[MCRC 949 858 858 5 879 984 823
5 |[MCRCA u/s 438 CrPC 196 231 231 1 196 197 230
6 [CONTR 8 0 0 8
7 |[CRMP 3232 325 2 327 2 382 384 3175
8 [TPCR 15 0 3 3 12
9 JACQA 1846 85 1 2 88 8 8 1926
C [TOTAL=(1t09) 25144 1881 2 1891 1" 0 1990 2001 25034
GRAND TOTAL{A+B+C)
OF MAIN WRIT, CIVIL & 63574 3955 62 5 4022 25 0 4240 4265 63331
CRIMINAL CASES
PENDECNY INCREASE
DECREASE / 63574 DECREASE (-243) n 63331
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